NATIONAL COMPANY LAW TRIBUNAL
HYDERABAD BENCH

PRESENT: HON’BLE SHRI RAJESWARA RAO VITTANALA - MEMBER (JUDICIAL)
PRESENT: HON’BLE SHRI RAVIKUMAR DURAUSAMY- MEMBER (TECHNICAL)

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING HELD ON 16.11.2017 AT 10.30 AM

TRANSFER PETITION NO.

COMPANY PETITION/APPLICATION NO. CP No. 225/241//HBD/2017

NAME OF THE COMPANY Redson Consultancy Services Private Limited
& (07) Others

NAME OF THE PETITIONER(S) Kundala Srinivasa Rao & Others

NAME OF THE RESPONDENT(S) Redson Consultancy Services Private Limited
& (07) Others

UNDER SECTION 59,241,242

Counsel for Petitioner(s):

Name of the Counsel(s) Designation E-mail & Telephone No. Signature
e

Counsel for Respondent(s):

Name of the Counsel(s) Designation E-mail & Telephone No. Signature

NS C}\omc@a\y PV TH660 | 5103 &&

\\\W’S\A \QDG\/)’(’\SMC@VN\ Bove A£G Qo bbce22_ %
Fa @

1

Heard Mr.S.Chidambaram, learned PCS for the Petitioner and Mr.Naresh Kumar Sangam,
learned counsel for the Respondent No.1 and Mr.S.V.S.Chowdary, learned counsel for

the Respondent Nos. 2 to 6 & 8.
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Learned counsel for the respondents requesti%ag tli:;je to file reply,and-direct all the
parties in-their-case to complete their pleadings, filing reply, re/joinder, etc., well
before the next date of hearing. Post the case on 06.12.2017 for final hearing.
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